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Mig Factory at Ozar

2047, Shri Kishen Pattnayak:

Shri Madhu Limaye:

Shri Hukam Chand
Kachhavaiya:

Shri Bade:

Shri Yudhvir Singh:

Will the Minister of Defence be
pleased to gtate:

(a) whether it is a fact that a dis-
pute has arisen between the manage-
ment of MIG Factory at Ozar, Nasik
and the Union of MIG Fallorg emplo-
yees;

(b) if s0, the main pointg at ¢dis-
pute; and

(¢) whether any effort is being made
by t¢the Defence Department to
mediate in the dispute 5o as to prevent

" pleased to state:
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disruption of the production program-
me of this vital defence project?

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas):
(a) and (b). No, Sir. It is not a fact
that a serious dispute has arisen. The
fact is that a demand has been made
by the Union of the MIG employees
for revision of the pay scales.

(c) The question of revision of pay
scales of the Industrial employees in
the Engineering Industries is under
the consideration of the Wage Board.
The revision of pay scales will depend
upon the recommendations of the
Wage Board as accepted by the Gev-
ernmnt,

Ozar High School

2948. Shri Kishen Pattnayak:
Shri Madhu Limaye:
Shri Hukam Chand
Kachhavaiya: ..
Shri Yudhvir Singh:
Shri Bade:

Will the Minister of

Defence be

(a) whether Government gre aware
that the Government of Maharashtra
have agreed to transform the Ozar
(Nasik) High School into a technical
biag school and to bear 60 per cent of
itg cost; ’ .

(b) whether Government are also
aware that the School, which js within
the jurisdiction of the MIG factory
rehabilitation programme, is not in a
position to bear the rtemaining 40
percent cost;

(c) whether Government have been
requested to pay this 40 per cent or
a substantial portion of it to the School
under the rehabilitation scheme; and

(d) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas) =
(a) No, Sir.

(b) Does not arise.

(e¢) No, Sir.

(d) Does not -arise,
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